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L LNE L KODAR SBHN | oon aaughterswite of SHIV.SHANKEA. Sﬂlﬂ‘”

service and presently working as ....( f }/! cE. ATTeENPANT.....

give hereln Delow the detalls of the assets (Immovable, movable, bank balance, atc.) of

A,

Erararresee peadaidiatd

myself, my spouse and dependants*:

Detalls of movable gszets

{Assets In joint name Indlcating the extent of joint ownership will also have to be

given)

years, beionging to 5'HHK LCWLSLJ“TW& ASSENBLY

“Beseription

‘Saif

Spousg
Hame{s]

Dependant-1
MHamms

Dependant-2

_Nema

Cash

] OIOG'ﬂ/-—"

__Etc. Name

Dependant-3

Gty

Deposits in
Banks, Financial
Institutions And
MNon-Banking
Flnancial

| Companias

Bonds,
Cebentures and
Shares in
COMpINes

SBI Ale
B_‘:Ur w.cu..m
merrelod

1300f

P,‘Il/

.

oY

|\ff

'_\ll’

= L

)

Other financlal
institutions,
NSS, Postal
Savings, LIC
Poiicies, efc

l_’l‘l—

l'"""

{v)

Matar Vehicles
(detalls of
make, etc,)

L]

NIk

PJ;L

o]

Jeweliery (give
details of

- weight and

| valua)

20 4™
el

r\,\IL-'

{vii)

ke

Qther assets,
eych as vaiues
of claims /
Interests

-.‘ E
ML

L.

L

MO

r_‘\d‘, L

Mot

s

Value of Bonds / shares / Dubentures as per the latest market value in Stock

Exchange in respect of fisted companies and as per books in the case of non fisted
companies should be given.
# Dependant here means a perscn substantially dependent on the income of the
employeae,
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Details of Immovable assets

[Note: Properties in joint ownership indicating the extert of joint ownership will

aiso have to be Indlcated]_ A

Sr. Description
| No.

Self

| Spouse

. Name(S) Hame

Dependant-1 | Dependant-2 |

Depandant-3

Hame Etc. Nama

: Agricultural Land

- Location(s)

- Survey number(s)
- Extent (Total
measurement)

X

-Current market value |

%
._,\

r_,\l/

A
v

Hl

e

Non-Agricultural Land
- Lacatlon(s)

- Survey number(s}

= ! - Extent (Total
measurement)
-Current market value

(11

Y

She

(ili} | Buildings (Cemmercial
! and residential)
Location(s)

- Survey /door
number(s)

- Extent (Total
measurament)

- Current market

vialue

| Houses [/ Apartments,
| etc,

- Location(s)

- Survey /door
number(s)

- Extent (Total
measurement)

- Current market
value

()

(v) | Others (such as
___. Linterest in property)

(2)

ks

\
Mb

'

P_|1‘L

e

),_\lnlr

institutions and government dues:-
[#Hote : Piease glve separate detalls tor each item)

1 give herein below the details of my liabilitles / overdues to public financial

Sr. | Deseription oz Name & address of Bank / Amount outstanding as |
No. Financlal Institutions(s) / R e
! 3o Departinent (s} i
(a) [ (i) Loans from Banks Soopoof [pieelakh) | 4,049,935 F
(ii} Loans from financlal , o
institutions ML !
(iil} Government Dues:
{a) dues to departments e TR
. dealing with government L e
accommadation
(b) dues to departments Y i
dealing with supply of M NI
water
(c) dues to departments
dealing with supply of " 1
electricity : N pub bk ,

Mund ke Sahn)



(d) dues to departments
deallng with telephones

(e) dues to departments
dealing with government
transport (Including

- alrcraft and helicopters)

(f} Other dues, If any

(b)

(1) Income Tax including
surcharge [Also indicate
the assessment year upto
which Income Tax Return
flled. Give also Permanent
Account Number {(PAN]]

(i) Wealth Tax [also
Indicate the assessment
year upto which Weaith
Tax retuen filed,]

{H} Sales Tax [Only in
case of proprietary
business]

(iv) Property Tax

S . _M;“'

€.

GPF/CPRF/PRAN No.

Perscnal Detall

Ho115365 744 ]

Gender :- ! fj | (M/F)

Date of Birth ‘e \

2

L] 1) 1919 |9 | wommm

Class/Group 3 | C ] {A/B/C)

© [(BMAR LeWwi¢ (ATIYE RSSEMBLY |

{Full Name £.g. B.A.S.-Bihar Administrative Service,

Cadre

B.5.5.- Bihar Secretarlat Service etc.)

Home Oistrict - [ Sam H’STI P % @ J

I hereby declare that the above details are true to the best of my
knowledge and belief.

Place:,

Date:..

MNote:

LATNA. .

fs}w—l’m—?

Signature MUX\LQF%M ;
Name of Employee: MUNILK"'W AR SAHN!
Designation: OFﬂCé . ﬂﬂ_&l\j} ANT...
Department:ﬂ!‘f'iﬁ’ R.(enisli ﬁ‘Yé’ . PSSEIR ’-V

Please sign each page of the declaration. Asset declaration form
must be in A4 size white paper with computer typed (single side)
in prescribed format.
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